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^  282. SHRl UGRASEN:
SHRI MAHI LA L:
SHRI MOHAN LAL PIPTL: 
SHRI CHATURBHUJ:
SHRI K A L Y A N  JAir^:

SHRI RAM  K A N W A R  
BERW A;

W ill the Minister o f HOME 
AFFAIRS be pleased to state:

(a) the number of incidents o f 
riots, stabbing, thefts, way-iayirig 
stoning of houses etc. in Central Dis
trict o f Delhi Police on the 26th Janu
ary. 1978, separately Poilce-statlo*-i- 
w ise; and the number o f persons ar
rested in this connection;

(b ) whether it is a fact that certain 
persons stoned a house heavily in 
Gali Kundewalan in Hauz Kazi Police 
Station area and in Bagichi Tansukh- 
ram Chowk Shah Mubarak a person 
was stabbed and was seriously injur
ed;

(c ) if so, the number of persons in
volved separately in the above two in- 
ckients, the number of persons arrest
ed among them and the number of 
those absconding together with the




